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come out with any conclusion with 
regard to the reduction of the outlay 
for the SecondFive f Year Flan in 
regard to the ports?

Shri Raj M w lw i It is our constant 
endeavour to improve the work of the 
ports and therefore to improve the 
management thereof. I think that 
though there were strains and stresses 
to which these poets were subjected 
during the course of the congestion in 
the months of July and August last, 
but the port management have stood 
well and they cleared up the conges
tion by fhe payment dates fixed.

Shrimati Tarkeshwari Sinha: The
second part of my question has not 
been answered.

Mr. Speaker: I have allowed a num
ber of questions.

Shrimati Tarkeshwari Stadia: That 
part of the question has not been 
answered.

Mr. Speaker: It would not be ans
wered.

Shrimati Tarkeshwari Sinha: I ask
ed whether the Government would 
reduce the outlay.

Mr. Speaker: The hon. Member has 
got a lot of information regarding this 
matter, but all the doubts cannot be 
cleared up here. The hon. Lady 
Member asked about opinions. Ques
tion Hour is not intended for eliciting 
opinions, but only facts. I have al
lowed one question of opinion and 
again another question of opinion. I 
disallowed the third question of 
opinion.

Railway Sleepers
.+

fShri N. R. Monisamy:
*58. 4 Shri Raghunath Singh:

^ Shri S. C. Samanta:
Will the Minister of Railways be 

pleased to Jlate:
(a) whether it is a fact that Gov

ernment of India have entered into an 
agreement with the Burmese State 
Timber Board for the purchase of rail
way deepen worth Rs. 85 lakhs; and

'' (b) if so, how is the payment to be 
made?

The Deputy Minister at Railway* 
(Shri 8hahnawas Shan): (a) Yes. 
Sir.

(b) The mode of payment is the 
subject matter of further negotiation. 
It will be made in such currency as is 
mutually agreed upon between the 
two countries concerned.

Shri N. R. Monisamy: May I know 
the quantity to be purchased by the 
Government of India, the rate at which 
it is to be purchased, and also how the 
price compares with the open market 
price?

Shri Shahnawas Khan: The number 
of sleepers purchased is 4,35,500, and 
the price, as I have said before, is 
approximately Rs. 84 lakhs. It com
pares very favourably with the price 
of timber in other places.

Shri N. R. Monisamy: May I know
whether any provision has been incor
porated in the terms of the agreement 
to the effect that in the case of non- 
fulfllment of the terms of the agree
ment, a penalty is to be levied, or we 
should get any compensation from the 
Timber Board?

Shri Shahnawas Khan: I think the 
hon Member’s fears are unfounded. 
It has been agreed that the entire 
quantity would be supplied in the 
course of one year; that is, 25 per cent, 
within the first six months and. 35 per 
cent within the next three months 
and tiie balance within the three 
months following. The whole supply 
would be made in the course of one 
year.

Shit Thlmmaiah: May I know the 
policy of the Government in regard to 
the purchase of the sleepers? Are they 
to be purchased through negotiations 
or through tenders?

Shri Shahnawas Khan: The hon.
House is aware that there is a very 
acute shortage of wooden sleepers, and 
we have deputed an officer to go round 
all the States and make every possible 
endeavour to fttUI* the maximum
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•mount of timber available in the 
country. When they are not avail* 
able, we have to look outside.
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8hri V. P. Nayar: The hon. Deputy 
Minister has said that there was great 
shortage for wooden sleepers in our 
country. May I know whether the spe
cific recommendations of the Esti
mates Committee, appearing in the 
21st Report, to meet the shortage in 
the requirements of wooden sleeper 
have been implemented and, if sc 
what has been the action of the Gov 
eminent in particular to the recoin 
mendation asking the Railway Minis 
try to set up creosote plant in order t 
use the uncoventional varieties of tin 
ber available m India in large quantj 
ties?

The Minister of Railways (Shri Jag 
Jivan Ram): The hon. Member is mi: 
taken in thinking that any variety c 
timber is available in India in abunc 
ance. We have set up the creosol 
plant and the hon. Member is awai 
that it is in the vicinity of his owi 
State.

Shri V. P. Nayar: That is not tfc 
point. May I say that I happened 1 
have the honour of serving in that 
particular Estimates Committee. The 
report of the Committee is before me. 
It is not a question of one creosote 
plant. The recommendation was for 
several creosote plants scattered 
timraghout the country so that the 
varieties of timber, apart from teak, 
could be utilised.

Mr. Sneaker: The hon. Member i* 
using this question Hour as a Resolu
tion hour. The hon. Member is ask
ing how many creosote plants ate there 
and whether that number Is enough. 
Why should he go on giving an idea 
as to what the Estimates Committee 
said?

Shri Jagjlvan Ran: I was going to 
explain it We have been exploring: 
all the possibility of utilising indige
nous timber available in the country, 
and it is only in case when we find1 
that the indigenous timber is not 
enough for the requirements of the 
railways that we go outside the coun
try.

Shri V. C. Shufcla: Sal timber i» 
much utilised for railway sleepers. 
May I know if timber other than sal 
has been found successful as railway 
sleepers?

Shri Jagjlvan Ram: The experts are 
always after these things and they are 
experimenting as to which variety we 
can utilise for the railway sleepers and 
we are adding to the number of the 
woods.

Some Hon. Members rose—
Mr. Speaker: The hon. Members 

may reserve their remarks for the 
Railway Budget.

Drought in Orissa
+

/ Shri Panigrahi:
Shri Sanganna:
Shri Snpakar:

I  Shri Surendranath Dwivedy:
WilMlie Minister of Food and Agri

culture be pleased to state:
(a) what concrete steps the Govern

ment of India have taken through the 
State Government for rendering help 
to the people of drought affected areas 
in the State of Orissa; arid

(b) whether the State Government 
has submitted any proposal to the 
Central Government for meeting the 
difficult drought situation in the 
State?




